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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 08.12.2020 (TUESDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  
 

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 

 

For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 209 of 2020 

 

R.P. Casting Pvt. Ltd. 

Vs. 

Registrar of Companies, Delhi & 

Haryana  
 

 

Ashish Middha  

2.  Comp. App. (AT) 

No. 217 of 2020 

 

Richard B.T.H Chou 

Vs. 

Registrar of Companies, west Bengal 

 

 

Soma Samantrai  

3.  Comp. App. (AT) 

No. 218 of 2020 

 

 

Sudeshgupta 

Shareholder & Director of  

Choice Automobiles Pvt. Ltd. 

Vs. 

Registrar of Companies & Anr. 

 

 

IswarMohapatra  

 
 

For Admission (After Notice) 

4.  Comp. App. (AT) 

(Ins) No. 775 of 

2020 

 
 

 

Jyoti Strips Pvt. Ltd. 

Vs. 

JSC Ispat Pvt. Ltd. 

Prachi Johri Amit Dhall 

5.  Comp. App. (AT) 

No. 163 of 2020 

 

Amarjeet Singh Keer 

Vs. 

Keer Ventures Pvt. Ltd. & Ors. 

 
 

 

Prachi Johri  Shyam Kapadia-R1, 

R3 & R4 

Rahul Kochar-R2 

Sawinder-R3 

6.  Comp. App. (AT) 

No. 182 of 2020 

 

 

J.M. Housing Ltd & Ors. 

Vs. 

Surender Kumar Gupta & Ors.  

 
 

 

 

Pradeep K. Mittal  Rakesh Kumar –R1, 

R2 & R3 

Pradeep Sachdeva-

R3 

Sudhir Nandrajog-

R6, R7 & R8 

7.  Comp. App. (AT) 

No. 206 of 2020 

 

Hemant Khandelwal & Ors. 

Vs. 

Niho Construction Ltd. & Ors. 
 

 

 

Shankari Mishra  Rakesh K. Ojha  
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For Hearing 

8.  Comp. App. (AT) 

(Ins) No. 671 of 

2020 

 

Amardeep Singh Bhatia 

Vs. 

Abhishek Nagori, 

Liquidator of Asian Natural Resources 

(India) Ltd. & Ors. 
 
 

With 

Henna George Arvind Kumar Gupta 

Mukund P. Unni-R1 

9.  Comp. App. (AT) 

(Ins) No. 792 of 

2020 

 

 
 

Vitol S.A 

Vs. 

Abhishek Nagori & Ors. 

Arvind Kumar Gupta Mukund P. Unny-R1 

Heena George-R8 

10.  Comp. App. (AT) 

No. 154 of 2020 

Sri Dhanada Laboratories Pvt. Ltd. & 

Ors. 

Vs. 

Namireddy Raghu Ram Reddy & Ors. 
 

 
 

 
 

S.Udaya Kumar Sagar Nitin Chowdary 

Pavulari-R1 & R2 

 
 

 

Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                 -sd/-                    

2. Website: www.nclat.nic.in                                                                      Registrar      

http://www.nclat.nic.in/

